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n . saksena, V.Ceo

pentble Mr. Justice B.C.
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Hon'ble Mr. 5. Das _Gupte,
1849/92.

Original Application NO.

L

1. Shiv Shanker singh,
|

son of Sri Vel
ure Post Thathara District-V

fpplicant

village P

itiillti.ctii

By Sri N.L. Srivastave

Versus

1. Union of India,

through its secretary,

Ministry:of hHome, New Delhi.

; \C)Q} !J $ 2., Director of Census Department,
| s
%% . | : ninistry of Home, Lucknowe

3., Dy.Director of Census Work,

\.
| ' . yaranasi Region Office,
Home 5-8/144-39,

i
ministry of
strict Varanasi.

F indra Nagar Khasuri Di
Respondents

.-t..aiifttl.

shri Amit sthalekar

. AND
Original Application NO.
I1. l. smt .l‘.’:am‘ta GLJp'ta

|
w/o sri Maithili Saren Gupta

3556/93.

i
"~ Rfo 252, Gopal Ganl,

e -

Orai (Jalaun).
5. Kailash Chandre Arya
: s/o Sri Sharman Lal Arye
: .R/0 I.C. Rath sikandar Pur

P = e W H.u-ﬂl-m

1 At
District-HamlrpuT.

singh resident of k.

aranasi.
{
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4.

Se

8.

10,

b e

Pramod Kumar Gupta

S/o Sri Ganga Prasad Gupta, &
460 Bomhi Road

Gopal Ganj, Orai (Jalaun)
Km.Sarita Khare

D/o Sri Shyam Nanohar Khare,
Ram Nagar Jhansl Road

orai (Jalaun)

Km. Shashi Gupta

D/o Ram Bihari Guptas,

146 Ram Nagar, Behind Degree College,

Orai (Jalaun)

Manoj Mohan Srivastava

s/o0 Sri Uma Charagn Srivastava
C/o Sri Raj Kishore Nigam
Distt-Hamirpur.

Bhan Singh

s/o Mathura Prasac

R/o 120 Sadanpur

Orai (Jalaun)

Akhilesh Chandra Srivastava
s/o Ssri Hari Ram Srivastava
R/o 440, Ram Naga}

Orai (Jalkaun)

Vinai Kumar Srivastava

s/o Sri pramod Kumar Srivastava,
R/o 34, Mahavirpura,

Orai (Jalaun)

Anil Kumar Misra
s/o Sri Darogi Lal Misra

R/o 343 Naya Ram Nagar
Orai (Jalaun)

BY sri P. Khanna
' Versus
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The Union of India through

the Secretarly, inistry of home Affairs,
New Delhi.

The Registrar General and

Census commissioner, Ggovernment

a

of Tndia; Ministry ~AF Unma OFFaiTs;
2-A, Man singh Road,

New Delhi

The Director, Census Department,
U.p. 5-Park Road, Lucknow

The Regional Tabhulation Officer/ E
Deputy Director, Census Operations, |
U.p. Orai at Jaulan

S TR Respondents

By Sri Anit Sthalekar

AN D

Original Applicationio. 430/93

o " n B @

1. Shiv Prasad srivastava s/© gri shiv Ratan Lal
sinha r/o Katra Noniapura, pistrict Banda.
5. Anil Kumer Nigam s/o sri Devi lel Nigam,
r/o Chhibawan post Khurhand Railway Station,
Banda
3. Bhagwan Prasad Nigam s/o Badri Prasad Nigam,
r/o Chhibawan post Khurhand, District Banda.
4. Om prakash Nigam s/o Sri RHam Autar Nigam,
r/o Jail Road, gwaraj Colony, pistrict Banda.
veessessvencee Applicaats
By sri Krishna y¥ohan

Versus
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4.

- S

Union of India through Secretary,
vinistry of Home Affairs, New pe lhi

The Registrar, General & C;;;us Commiasioner,
government of India, Minisiry oi* Home
Affairsy; 2=As Man Singh Road, New Delhi.

The Diréctor, Census Operation, U.Pe,

&,Fark RCad, LUCKTiOwe

The Regional Tabulation Officer/Deputy
pirector, Census Operation, Jhansi Region,

Orale
iseasass e Respﬂnden’ts

BY Sri_ﬂmit_ﬁthal&kag

AN D

Original Application'ﬂo.503/93.

Lo

2.

4.

Oe

6.

Te

pankaj Asthana,

s/o sri J.P. Asthana, |
R/o D-48/219, misir pokhara, e
Varanasi -

vinod Kumar S/o Sri Ram Kuber,
R/o Village Barwa post Katona,
District varanasi

Miss punita Singh

D/o Late sri vijal pratap Singh
R/o Rajshri shishu Bihar,

y.p. College, Varanasi

shiv Pujan singh,
s/o NMegh Narain Singh,
R/o Village Jinodpur postgManour,

District-Mirzapur

gita Ram Sonkar, s/o Sri Mewalal Scnkar,
R/o S.1/62, Chuppapur,

central Jail Gilat Bazar,

District Varanasi

Alok Asthana,

g/o Ssri Tara Prasad Asthana, .

R/o D=53/97, A-5, Parvatipur Colony,
Varanasi

Satya Prakash singh

g/o Sri shiv Kumar singh,
R/o C.K. 65/381, Bari Piyari,
Varanasi




e e o e s s

10.

11l

12,

13.

14.

15.

16.

17,

18,

19,

- O -

Ajail Kumar Srivastava,

s/o Sri Krishna Kumar Lal srivastava,
R/o T-1K, Guard Running Room colony,

Varanasi Cantt (N.3.)

Virendra Kumar

s/o sri Thakur pPrasad Srivastava,
R/ C.K. 65/437-B,

Bari piyari, Varanasi

sanjeev Kumar Kannaujia

s/o sri Man Mohan al,

R/o 5-10/7-B, jaqbdool Alam Road,
Varanasi

Rajesh Kumar Srivastava,

g/o Sri Ram jurat Leal grivastava,
R.NO.T/21-C, Purani Loko Colony,
N.E.Railway, Varanasi.

Kamlesh Kumar Mishra

s/o Ssri Madhusudan Nishra,
R/o K-3/24, Gayghat,
Varanasi

Rajdev,

s/o Sri Ram Nath Ram, ’
R/o Village and Post Kuaril Kala,
Zaria, Varanasl.

Hemant Kumar Jiswal,

s/o sri Ram Nihor Rai,

R/0 M. No.S-24/6-9-A-1 Kh.
Tsktakpur, Varanasi.

Ram Balli Ram

s/o sri Mata Ram,
village Parsipur,
pPostyRameshwar,
Varanasi

Mangla Prasad,

s/o Sri Mata Prasad,

R/o S-5/155, Lakshmanpur,
Varanasil

smt. Mira Dubey

vi/o Late Sri Om Prakash Dubey,
H/D S"B/?.ll_K-I’

sudharkar Road, Khajoori,
Varanasi

Raj Kumsr sonker,

s/o Late sri Horilal,
R/0 S-2/624-1 Sikrolz,
Varanasi
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20 . Satish Kumar,
/o Sri Satya Narain
R/o 2/638, gikrola,
Varanasi Cantt. A
21. sunil Kumar singh,
g/o Sri Chandra shekhar singh,
R/o S/26/8, Meerapur Basahi,
shivpur, Varanasi.

22 Rajesh Kumar VeIma, oA ]
s/o Sri Girdhari Lal shastri, ?
R/o D-64/1208B, Madhopura.
sigra, Varanasil. i b .

23. Sanjal Kumar Srivastava 1
g/o sri Munind Kumar srivastava,
R/0 185/G,N.E. Railway Officers Colony,
Lahapatara, Varanasie.

24 . KiShDrj: Ram
g/o sri sita Ram
R/o Village Basani,

post Office Jansokil Ki Madai,
District Varanasi.

| 25, Ram Krishna pathak, .
| g/o Sri Bm prakash Pathak,
R/o Village Narayanpur,
post Office-Shivpur,

3 District-Varanasi-

" 26, Bhuneshwar Ram
B/o Sri vijai Mal Ram,
R/o Village Navali,

| post Office.Torawa,

i! District-Varanasi.

27. Muni Shanker Dubey,
s/o sri Raj Kishore Dubey,
: R/o Village Barlya Tiwsri,
p.0. Gaura Jai Nagar,
District-Deoria.

28, Sri satya prakash Dixit,
s/o sri Triveni pixit,
R/o J-6-73-A, Jaitpura,
Varanasi

29, smt. Suman Lata,
D/o Satyanarain,
R/o0 SA 8/33, Sheopur,
Varanasl.

i — —
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30. sri Gorakh Nath singh

s/o sri amresh singh
4 R/o Village and Post paari Kalan,
Varanasi.

Ep———
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l 31, Sujeet Kumer grivastava, It
| B 5/o Ssri Durga Prasad,
B-12/10, Gauri Ganlj,
Bhelupur, Varanasl.
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39, Arvind Kumar Srivastava son of Bhrigu Nath

Lal, Resident of 183, Ashok Vihar-I,
ranch Koshi Road, Varanasdl.

33. pavinder Kumer, son of Sri Gajren ham
4 R/o C-9/20, Nabibpura, Chetganj,
o Varanasi.

34, Gava Prasad, Son of Sri Ram DeoO Ram,
village Ahiraula, Post-Poor,
District-Ballia.

- 33 ijond.hashid, son of Sra Jainul Abdin
R/o Chakia Bazar, Fost-Chakis,
District Vaeranasi

36. Prabhat Kumar Srivastava s/o Bri Udai Shanker
Lal Srivastava, Resicent of C-6, 144 Bag Bariysal

singh, Chetgan], Varanasi.

37, Ashok Kumar son of Sri Gulab Das Vishwakerms,

R/o CK-63/98-A4, Chhotil piyari,
Varanasile.

e

38, Mrs.Alpna Srivastave w/o Sri A.K. Sinha,

R/o D-7, LIC Colony, Bholapur,
Veranasi

39. Ramesh Kumar Sharma son of Shri Hari Praaq sharma

R/o B-20/34, Bhelupur, Varanasi.

40, mohd.Soaib son of shri sShah NMohd.
Resident of Chaikia, P.O. Chakia,
Varanasi.

4]. IDinesh Kumar Srivastava son of Late Sri Hariher
1Lal Srivastava resident of Tilanga P.0.Gopigan],

District Varanasi.
ceessssse Applicants

By Sri P. Khanna
Versus

l. Unionoof India through the Secretary
Ministry of Home Affairs,
New De lhi

2 The Registrar, General and Census
commissioner, Government of India,
Ministry of Home Affelrs,

2-4, Man Singh Roed, New De lhi

3. The Director Census Uperatiofs, GeFe.,
6 park Road, Lucknow

4. Regional Deputy Director cf Census
Operation, Varanasi
. .esesese Respondenis

By sri Amit Sthalekar
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Original Application'ﬁ0.542/93

. ]
-

Lalmani Yadav son of Late Sri Jhingu&‘Yadav

presently postedaas Compiler/Coder in the

‘office Regional Tabulation Officer, Census

Department, Allshabad.
oo e « ¢« ¢« Applicant
Versus
1. The Union of India through
the Secretary, Ministry of Home
Affairs, New Delhi.
2. The Registrer General and Census

Commissioner, Government of India,

rinistry of Home Affairs,2-A4, Man Singh

Road, New Delhi. .~
3., The Director Census Operations,.
U.P., 6, Park Road,
Lucknow. |
4. The Regional Tabulation Officer/

Deputy Director Census Operations,

U.P. Allahabad
. « « o« «1 Respondents

By sri Amit .Sthalekar

AN D

VI. Original Application No. (OG\‘)__\O\‘B

1. Vineet Kumar S/o Jagannath, resident
of Mohalla Aligan) Keuti Chauraha,
District Banda.

2, Suresh Kumar Nigam son of Brij Bihari

Lal Nigam, Resident of village Palahari,

post Guresh District-Banda.
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Pradeep Kumar Srivastava, son of
Jagdish Nérayan grivastave, Resident of
Madhiya Naka, Banda

. o s o » o Applicamts

Versus

The Union of India through the Secretary
Home Department Central Secretariate,
New Delhi.
Director Census Operations Uttar Pradesh
25, Nawalkishore Marg, Lucknow.
The Regional Deputy Director of Census
Operations, Jhansi Kegion, Jhansi.
Deputy Director Census Operation,

U.P., 27 MahablT Pura Crai, Jalaun.

shie ey el B 8 RESPOn{hnt5

By Sri Amit Sthalekar

VIil.

o R

2.

AND

Original Application N0.913/93.

Gokul Prasad

g/o Sri Amarju

R/o 1609, Jhansi Road, Ram Nagar,
Orai. :
BrijendrarKumar Pandey

s/o Late Sri Suraj prakash
village and Post Karara,
District Hamirpur.

Ashok Kumar Saxena

s/o Sri Kirpa Dayal Saxena,
R/o 93, Matapura Oral.
smt.Ram Kall Saxena,

W/o Swatantra Kumar Saxena,
R/o 93, iialapura, Orail.

o i ——



5. Sanjaya Pathak,
g/o Kailash pathak,
R/o Pathapura, Orai. Ay

6. Daya Shanker Misra,
S/o Gorey Lal ' o
R/o Ram Nagar behind
Ram Lile shawan, I;lami:‘p_lir'.? e

T Chandra Mohan
s/o Sri Swami Din Verma,
R/o King Road, Hamirpur.

8, Manish Kumar srivastava,
s/o Late sri V.K. srivastava,

R/o 34, Mahabirpura, near Babu Ra
QOrai.
9, Prabhat Kumar Tewari,
5/o Sri Nawal Kishore Tewari,
R/o Near Anand Hospital,
Hamirpur, U.P.,
HamirpuT.
10. Pramod Kumar suri
~ S/o sri Krishna Lal suri _
“"R/o 13/4, Mahahirpura, -
Oral. ‘
11. Ikram Ullah Khan. |
g/o ‘Sri Ashalam Hllahkhan
- R/o 48, Shyam Nagar, :
' ‘Orai. o
.. 12. Brij Narain Dwivedi, .
] g/o Sri Braj Raj Kishore Dwivedi,
R/o Village and Post Office Artara,
Mohalla Kot, District-Hamirpur.

DG‘!Q".‘.I

By.Sri M.M.L. Srivastava
| Versus
1. Union of India through the

secretary, Ministry of Home Affairs,

New D‘E:Lhi.

Applicants
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2 The Registrar General and
e Census Commissioner,
Government of 1lndla,

@ iinistry of Home Affairs, |

2-A, lan Singh Road, New Delhil. i
3. The Director, Census Operations,U.FP.. !

5, Park Road, Lucknow.

4, Reaional Deputy Director of Census,
Operations, Jhansi Region, Orai.
s ‘& .8 w 4 alNEe Re SP Ondents

By Sri Amit Sthalekar

AN D

VI1I,~ Original application No.1061/93.

1. akshaibat Pandey son of

b N Ssri S.K. Pandey
R/o 305, New Mehdauri,
Teliyarganj, Allahabad.

2. Ram Shankar Rai son of

sri J.B. Rai,

R/o 139F/12F, Rasulabad

Allahabad.

Triloki Nath Pandey Son of

sri S.S. Pandey,

R/o 82-B/6-E, Rasulabad,

Allahabad.

4., Vimal chandra Pandey son of
sri B.N. Fandey,
R/o 118, Dal mMill, Rasulabad,
Allahabad.

W
e

S, Anirudha Upadhya son of
sri B.D. Upadhya;
R/o 58-H/1G, Govindpux, Allahgzbad.

Do Ashutosh Kumar Shukla son of e
sti J.P. Shukla, '
R/o BE/64/Shivkoti Ganga Road
ngr Teliyarganj, Allahabad.

Tw;;;;m—.-u:t:--wq iR
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7. shri Kant Upadhya son of
sri B.P. Upadhya
R/p 20, WIG lehcauri, Allahabad.

3. Ranjeet singh son of

.. P
sri Karedeen Singh
g R/o 174/13A/1, New Mehaduri,

Allahabad.

Ce ghiandea Bhuchan Siﬂgh cnn nt
sri C.M. Singh,
R/o I74/8/3, New Mehadauri
Allahabad.

10, Raghu Nath Singh son of
sri S.S. Singh,
R/o 139F/12, Rasoolabad,
Allahabad.

11. Shive Pujan Singh son of
sri R.K. Singh,
R/o Korigur, P.O. ‘Barampur.
Distt-Allahabad.

12. Ved Prakash Fandey son of ®

sri R.R. Pandey,
R/o Vill-Chandpur Biguliya
P.0. Karaundi

Distt-Allahabad.
& 0 [ ] L ) [ ] ‘mplicants

By Sri R.D. Singh & sri A.K. Pandey
' Versus

l. The Union of India through the SecretaTry of
Home Affairs, New Delhi.

2 Registrar General and Census commissloner
Govt. of India, Minisiry of Home Affailrs,
2- 4, Man Singh Roed, New Delhi.

3. Director, Census Operations U.P.,

&, Park Road, Lucknow.

S A S P T i e
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4. Deputy Director, Regiongl Tabulation
Office, Allshabad.
i L] - ] ] * . . Respﬁndents

By Sri Amit Sthalekar

ORDER

BY Hon! ble Nro. S.Das Gu,ﬁ‘ta, ﬁif‘d‘

Since a common question of law and facts is

involved in the aforesaid petitions, these are being

decided by this common judgement.

2. Thése O.As. were filed under Section 19 of the
Adninistrative Tribunals Act, 1985 seeking the relief
aF a direction to the respondents to regularise the

‘.i

services of the applicants from the date they have

comp leted %5; year of service and also to prepare
v in
a suitable scheme for the said purpose of absorption

of the apnlicants.

3. The applicants were appointed on different

dates in 1991 in the Directorate of Census Operation
in connectionywith the census of 1991. Their services
came to an end on 31.12.1992. The @pplicants' case is
that as they have completed more than 240 days in cne
calendar year, therefore, theyﬁwere entitled tc one
month's notice under Section 25-F of the Industrial
Disputes Act. It is also stated that since the census

work hasﬂtgt yet been completed in the department,
-

g

there was no justifica‘tion for terminating the services

=
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- in the Fost zng Telegraph Department. 1t jis also stated

il T ey ol e s —— Sepenhilyr

;o= ]
S e ¢'
of the applicants with effect from 31-12-%@92. They ,
further stated that work is stii1i cmntinﬁiﬁg end !
the posts are still availeble, therefore, the . J:‘
applicants have been 1flegally deprived of the F %
SERc LN their COntinuous Selvice and iLhe aciion : f

of the respondents is violative of Article 14 and

16 of the Constitution.

Df.ﬁaily Rated €ausal gmployees thder Post and Telegraph
Department vs, Unicn of India and Others, Tespondents
were directed to PT€pare a scheme on 4 rational basis

for absorbing as far 8S possible the casuysl ligourers who

that the said judgement of the Supreme Court was followed

Association vys, Union of India and Others. The applicants
have, therefore, Prayed that 3 similar policy be
formulateg By the respondents and the services of the

applicants pe regulasrised,

O It appears from the redord that the Lucknow Bench
of the Tribynal in O.A. No.385/9) directed the respondents
to frame g3 scheme within three months for regularisation

of 900 emp loyees dppointed for ]og) Cénsus. Similar

direction was given in 0,4, No.491/91 for framing a
scheme for absorption of dailyffated employees of the

Ce€nsus department. Similar directicns were given by

P — I'-_'F_h“"\-\.--r-a-h-- T -
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several other Benches., 3t appéars ihgt the Union
of India had filed SiF in the Stpreme Court
challenging thetdecisions. The Suypreme Court hgas
since decided this SLP and s COopy of the order
passea oy the SuuIeme Couit has b&t’:l‘{ di'li_l‘::}'.t:l_..; vy Lie
Ireéspondents to the affidavit which has been filed.

The operative pertion of the said order dated

24.2.1995 reads as follows s

"ENDS OF JUSTICE will be met if the Directorate
of Census Operations, U.F. is directed to consider
those respondents who have worked temporgrily in
connectionlwith 1981 and/or 1991 census Ooperations
and who have been subsequently retirenched for
appointments in any reguler vacancies, which éay
arise in the Directorste 0f Census Operations and
which can be filled by direct recruitment, if such
employees are otherwise qualified and eligible for
these posts. For this purpose the lengilh of temporary
service of such employees in the Directorate of Census
Operations should be considered for relaxing the
age bsr, if any, for such appointments. Suiizble
rules may be made and conditions laid down in this
connection by the appellants. The appellants and/
or the staff selection Conmission may also consider

giving wveightage to the previous service rendered
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by such €mployees in the Census Department

and their
Ce& record in the G

Pesl servi

ensus Deperiment for the

potl®, 1t

The.appellants have,

PUrpose of thejr selection to the regulsr

is directed accordingly,

in
lheis wLilten Submissi

these Posts,

entry O°perator, Grade 8, which had been advertised
for being filled Up only fronm eémongst the retrenchees
Of 1981, 1984 and 199), s PEL Recruitment Rules,

only
those Tetrenchees were eligible

10 apply were Oraduate
and had g speed

cf 8000 key depressiong per hour of
datga entry,

Although dpproximately

800 retrenchees
applied, only 476 appeared

in the test conducted by the
LIC of theLLucknow

Unit and only 2 applicantg Gualifieq,
only one coylg De appointeq

Out of these,

» Since the other

Telaxation

U.P., are directed
to Consider the

S€ retrenched employees for direct

in the manner hereinabove

The retrencheq emp loyees, will, however,

have
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a'right to be considered only if they fulfil all
other norms laid down in connectionwwith the posts

in question under the recruitment rule and/or in

other departmental requlations/ ‘circulare in that r

behalf."

O Since the facts in the application be fore us

and ,the cases in which the directions were given
by the Lucknow Bench of the Tribunal and other

Benches on which SLP was filed and since deciced

by the Supreme Court by the order dated 24.2.1995 are
the same, the controversy is settled. Vle, therefore,
dispose of these applications with a direction

to the respondents to consider the cases of the
applicants in accordance with the directions given

by the Supreme Court by ﬁrder dated 24.2.1995., The

applications are disposed of accordingly leaving the

parties to bear their own costs,

UAN o
RBD:’ A-Ii’i VCC.
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